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ATTENDANCE-CUM-ORDER SHEET OF THE IIEARING OF PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAI, ON 23.09.2016

NAME OF TIIE COMPANY M/S. Sh. Ravinder Kumar Majoo
V/s.

M/s. AMA Enterprises h^ . Ltd.

SECTION Oli'TIIE COMPANIES ACl.: 3971398
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Order

There is consensus between the pafties that the chandigarh Bench of NCLT has
territorial jurisdiction in respect of cp B9(ND)/2009 as the registered office of the
respondent company is at Ludhiana. Accordingly the files and all records are required
to be transferred to Chandigarh Bench of NCLT.

2. The Bench officer is directed to ensure that cp No. g9(ND)/2009 along with allthe papers be sent to Chandigarh Bench of NCLT at the eartiest.
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